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(i1) Review by Government on the
working of the Company.

II. Statement (in English and Hindi)
giving reasons for the delay in laying the
document mentioned at I(i) above. [Placed
in Library. See No. LT-4284/82 for (i) and
(i))].

Arm; (Amendment) Bales, 1982

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): Sir, I beg to
lay on the Table, under sub-section (3) oi
section 44 of the Arms Act, 1959, a copy Cin
English and Hindi) of the Ministry of Home
Affairs Notification G.S.R. No. 509, dated the
Sth June, 1982, publishing the Armg
(Amendment) Rules, 1982. [Placed in
Library. See No. LT-4285/82].

I. Report and Accounts (1980.81) of the
Sana Institute of Nuclear Physics, Calcutta
and related papers.

II. Report and Accounts (1980-81) of the
Tata Memorial Centre, Bwm. bay and
related papers.

THE MINISTER OF STATE IN THE
DEPARTMENT OF SCIENCE AND
TECHNOLOGY, ELECTRONICS AND
ENVIRONMENT AND OCEAN
DEVELOPMENT  (SHRI = CHANDRA
PRATAP NARAIN SINGH): Sir, I beg to lay
on the Table a copy each (in English and
Hindi) of the following papers: —

(1) (a) Annual Report and Accounts of
the Saha Institute of Nuclear Physics,
Calcutta, for the year 1980-81 and the
Auditors' Report on the Accounts.

(b) Statement by Government accepting
the above Report and giving reasons for the
de'ay in laying thereof. [Placed in Library.
See No. LT-4206/82! for (i) (a) and (b)].

(i1) (a) Annual Report and Accounts of
the Tata Memorial Cen--.x* Bombay, fox
the year 1980-81,
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and the Auditors'
Accounts.

Report on the

(b) Statement by Government accepting
the above Report and giving reasons for the
delay in laying thereof. [Placed in Library
for ii (a) and (b). See No. LT-4287/82].

Notification of the Ministry of Finance
(Department of Revenue),

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI SAWAI
SINGH SISODIA): Sir, r beg to lay on the
Table, a copy each (in English and Hindi) of
the Ministry of Finance (Department of
Revenue) Notifications G.S.R. Nos. 494(E),
and 495(E), dated the 14th July, 1982,
together with Explanatory Memoranda
thereon. [Placed in Library. See No. LT-
4275/82].

Employees' Family pension (Amend-
ment) Scheme, 1982 and related Papers

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
DHARMAVIR): Sir, 1 beg to lay on the
Table, under sub-section (2) of section 7 of
the Employees' Provident Funds and
Miscellaneous Provisions Act, 1952, , ~<W
(*& English and Hindi) of the Ministry of
Labour Notification G.S.R. No. 360(E), dated
the 28th April, 1982, publishing th, Emplo-
yees' Family Pension (Amendment) Scheme,
1982, together with an' Explanatory
Memorandum thereon. [Placed in Library.
See No. LT-4288/82].
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